ENCIPAL . BENCH,

l‘  RA 30/04 In

. OA NO. 205/780% _

ms the “«\’day of February, 2004

S .. .. HON'BLE SH. KULDIP SINGH, MEMBER (J) S
LT : -HON'BILE SH. S.K,NAIK, MEMBER (A) %o oy

Aoiahe o Behari tal
o Sto-Late Sh. Chet Rn..
L Rjo H.NO.348, A.V&PO
Bijuaspn, lgew.oelm. C e

~-Smt. Veena Narwal,

D/o Sh. Bhanwar Singh.

... Rfo A-5, Sita Shree Apptt. : S
. Plot Np.10, Sec.l4, Rohini, Oeldi. .

Prabhu: Dayal
/o Late Sh. Bhori ul
Rfo 56388 C School :
Block,. Shakarpur,  Delm. .~

”Prabhat Kumar

‘8/0 Late Sh. Hira I.al
Rfo A-2572, Netaji Nagar,
" New Del'hi. :

@kishoré Mal - . - RO
8/0 Sh. Chander tal o :
‘Rfo 46/3. LIG Flats : ' . . . t
tschip V1har, Neu Delhi . . :

Karam Chand . G
‘S/o Shi XKallu Ram, " ' :

Rfo F-1519, Netajl Nagar, A R
New Delh1. , ' . - P |

-Ashok Kumar V1shrat _ . oo | .
S/0 Sh. Hukum Singh. : o
Z13-8, Sant Nagar, Eastsdf Kailash, ;o . b

 New Delhi.

. -..i8hagat ‘Singh
- % Sfo Shi Puran Sisgh '
80[369?’ Regar Pura, Karol Bagh, , . i
ﬂquoeihl. . | .

'7*-Sangeet|a Satsangi _ . ' i
D/o Shy gabu Lal, . o
Plot NQ 228/Pkt A-3, Sec.5, Rohini, '

.Rajeshwar Kumar
. S/0 Kedar Nath, ,
§ 'Rlo Plot No.228 Pkt. A-3, Sector 5, S a

RSP -1 SR SRS Jeases Y

"”"~0e1hi.; L




, o 7_ B v«sus

1. . Union of India throuq :
. Secretary,
Ninistry of Flnam. S

2. Chief commissioner of income Tax Tl . ‘, _
- . C.R.Building, t . :
e 1.7.0. : ‘ ' o ; 5
v ~ New Delhi. S | e |

3. ~ Deptt. of Personnel & Traini.ﬁ,.
' . through Secretary, .
North Block _New Delhi.

4,  .Mahender|Partap ‘ _ ' S i
: S/o Late Sh. K.D.Singh, A . ;
Lo . Inspectot, _ , - ‘ ' o :
v . Office of CIT, CDelhi-Xil. -
o ' “Ilnd Floor, D  Blcok,
Vikas Bhawan, New Uelbi.

S. R.G.Aggarwal, T S
S/o Late Sh. Din Dayal Aggaral. , : !
. Inspector, : : ’
Office of CITV, Delhi-xu,
- . W) _ Ilad Floor, 'O  Blcok, C } f ’
5% vVikas Bhawan, New Delhi. . . .Respondests : !

.7 @e.. . _Mukan Lal, .

S S/o Late Sh. Khiali . ' i

% ____ Inspector, _ . . : .
‘ ‘Office of CIT, Delhi-Xal, .. i
‘1lnd Floor, '0° Blcok, " ;
Vikas Bhawan. New Delhi. ... Review Applicant
, . in the:RA - . s
'-:év K. Kapoor _ , ' . R
,+Bfo Sh. M.R.Kapur, : ' ! :

R Inspector : : | _
. Office of Addl. CIT Range 39, : . | N

5, '_ . sh. virender Singh Yadav ‘ _ i | L
: R/0 14, lIncome. TJax Colosy, ' R R
Pitam Pura, Delhi. ) ' : e g

9. = Sh. Satyendra Kusar ;' SRR S
§/0 Sh. M.S.Tomar, : _ R EE
R/o 8, Narmada, Sector-¢, : :
Vaishali.' Ghaziabad, U.P.

10, sh. Sunil Rana 0 ' N Af“~§
.8/o0 Sh. Balwant 81ngh Rana, : ' E i 5

R/0 32, Sai Baba Daulatper, '

e Near Rohini Sector 14, . :
: Delhi. ~ !

. sh. Ajay $ood | | | 5
' $/o Sh. T.C.Seod - : ' : :
_Rfo B-14Z, Kidwai Nagar (1), - -

New oelhi. . - ' ‘




; L EE R £ qvu-xn LN . I
j R Lz i | |

7 V2e . . Sha. vlronder Kupar nata;¥7
o " s/o Sh. IKanwal. Singh, - P
- R/o_h2, [Sector 6, Bahdm*wh»

Haryana., SIS T | R

i S B _
- Bl B S
) ‘3' P : Sh. SO Ko Sh&l”ﬂa. - b -

§ S/o Sh. [C.R.Sharma, T - T
i 89-A, Packet I, Dilshad Garden, : i R

L .. New Delhi.- .. «Respondents ;
- o . QR D E R BY QIB-Q“AI]QN :
: ' | SR :
8y $h. Kuldip Singh, Member (J) Qe .

. T _ The present RA No.30 of 2004 has been filed by Lhe

. ! respondent No.6 in the 0OA for review of the order. | l .
/ pasked in OA No.205 of 2003 on 27.11.2003.

2., 8y filing the present RA, the mtitioner in: the | :
wants - tp re-argue the whole case again by fil‘ing the RA,*

jch is.nqt permissible. | while delivering the judgment, the |- ‘

i petitioner was du1y~heard because the'_jndgment was
f'ter*f hearing the parties as such the RA has no merits.
, ﬁ%fror’apparent on the face of record has been pointed out

wltich may qall for review of the order. Ffurther, thé RA che’*»z :

not come Uithin the ambit of Order 47 Rule 1 CPC read uith

Rule 22 (q) () (1) of the Administrative Tribunals Act. .
S ..~ 3. 1n view of the above, nothing survives in_ the RA,
which is'aécordingly dismissed.
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(S.K-. » | | ~( kbLpIP sINGH )¢
MERBE R (A)) : . MEMBER (J)
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